Note: No Mention will be permitted without prior consent of the other side.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU
DAILY CAUSE LIST DATED 10.02.2025 (MONDAY)
CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

08/2025

For Direction

IA No. 99, 100 &
101/2025

Vs
Enervision Services Pvt
Ltd & 6 Ors.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) No. | BS Ramgopal Mr. BV Ramesh, PCS
14/2025 Vs
For Stay Quad Tooling
IA No. 181/2025 Technologies Pvt. Ltd. &
2 Ors.
2. | Comp App (AT) (CH) Gajjala Yoganand Mr. Y Suryanarayana
(Ins) No. 25/2025 Member of the
For Direction Suspended Board of
IA No. 109/2025 Directors, Manjeera
Retail Holdings Pvt. Ltd
Vs
Birendra Kumar
Agarwal, RP of Manjeera
Retail Holdings Pvt. Ltd.
& 3 Ors.
3. | Comp App (AT) (CH) K S Chowdry Mr. Chirag Gupta
(Ins) No. 47/2025 Vs
For Stay Mummaneni Vazra
IA No. 165/2025 Laxmi Liquidator of Ravi
Cranes & Movers
4. | Comp App (AT) (CH) The Principal Mr. P Raj Kumar
(Ins) No. 49/2025 Commissioner of GST & | Jhabakh
Delay in refiling Central Excise, CGST
IA No. 182/2025 Chennai
For Condone Delay Vs
IA No. 183/2025 A Arumugam (RP)
For Exemption Liquidator Of RL
IA No. 184/2025 Logistics Pvt Ltd & Anr.
For Stay
IA No. 185/2025
5. | Comp App (AT) (CH) Aakash Educational Ms. Deepika Murali Mr. Thriyambak J
(Ins) No. 50/2025 Services Ltd. Kannan
For Stay Vs For Caveator
IA No. 186/2025 GLAS Trust Company
To dispense with LLC & 2 Ors.
IA No. 187/2025
For condone Delay
IA No. 188/2025
Delay in refiling
IA No. 189/2025
6. | Comp App (AT) (CH) No. | Nallapa Kiran Kumar Ms. Deepika Murali Ms. R Moneshaa- R2 R4

RS



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
7. | Comp App (AT) (CH) Malavika Hegde, Ms. Lakshana Viravalli | Mr. Arun Karthik
(Ins) No. 295/2024 Shareholder & Director Mohan- R1
For Stay of Coffee Day
IA No. 774/2024 Enterprises Ltd.
For Exemption Vs
IA No. 775 & 776/2024 | IDBI Trusteeship
Services Ltd. & Anr.
For Orders/Clarification
S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
8. Comp App (AT) (CH) T Venkattram Reddy Ms. Krutika Raghavan Mr. Shabbeer Ahmed
(Ins) No. 383/2022 Vs R1
For Stay L&T Finance Ltd. & Mr. Philip Mathew R2
IA N0.909/2022 Anr.
To Adv. Hg.
IA No. 715/2024
9. Comp App (AT) (CH) No. | Galipoglu Hidromas Ms. Vandana Raheja Ms. Lily Francis
20/2024 India Manufacturing
For Stay Pvt. Ltd. & Anr.
IA No. 351/2024 Vs
Galipoglu Hidromas
Hidrolik Otomotive
Sanayi Ve Ticaret A.S.
10. IA No. 715/2021 Dr. P. Mahalingam Mr. Saurab Kalia Mr. Chandramouli
(For Condone Delay) Vs Prabhakar- R1
in Santhosh Hospitals Pvt.
Comp App (AT) (CH) Ltd. through Liquidator,
(Ins) No. 345/2021 Deepa Venkat Ramani
For Exemption and 2 Ors.
IA No. 713/2021
For Stay
IA No. 714/2021
11. IA No. 1157/2024 Steel Authority of India | Mr. Anand Varma Mr. Shaunak Mitra R1
(For Additional docs.) Ltd. Ms. Puja Patwari R2
in Vs
TA (AT) No. 3/2024 Anish Agarwal, RP of
(CA (AT) (Ins) No. SAIL-SCL-Kerala Ltd. &
1342/2024 2 Ors.
For Stay
IA No. 4853/2024
For Exemption
IA No. 4854 & WITH
4855/2024)
12. Comp App (AT) (CH) K Shaji & 23 Ors. Mr. Jinan KR Mr. Shaunak Mitra R1
(Ins) No. 245/2024 Vs Ms. Puja Patwari R3
Anish Agarwal, RP
SAIL-SCL Kerala Ltd.
(Corporate Debtor) & 2
Ors.
WITH
13. IA No. 1206/2024 Government of Kerala Mr. CE Unnikrishnan Mr. Siddhanth Makkar-

(For Amendment)

in

Comp App (AT) (CH)
(Ins) No. 183/2024
For Stay

IA No. 497/2024
For Clarification

IA No. 1170/2024

Rep by the Principal
Secretary, Industries (D)
Dept.

Vs

Anish Agarwal, RP & 2
Ors.

WITH

R1
Mr. ML Ganesh R2
Ms. Puja Patwari R3




14. Comp App (AT) (CH) C Maheendranath Mr. Sharad Joseph Mr. Siddhanth Makkar-
(Ins) No. 184/2024 Suspended Managing Kodianthara R1
For Exemption Director, SAIL-SCL, Mr. ML Ganesh R2
IA No. 498/2024 Kerala Ltd. Ms. Puja Patwari R3
For Stay Vs
IA No. 499/2024 Anish Agarwal, RP of
SAIL-SCL, Kerala Ltd. &
2 Ors.
WITH
15. Comp App (AT) (CH) SAIL-SCL Kerala Mr. EK Kumaresan Mr. ML Ganesh R1
(Ins) No. 190/2024 Limited, rep by C
For Stay Maheendranath
IA No. 511/2024 Suspended Managing
Director
Vs
Canara Bank & Anr.
16. IA No. 1121/2024 Shuchi Jain, Mr. Bhagavath Krishna | Mr. T Ravichandran —
(To implead) Suspended Director of R1
in Capricorn Food Mr. SR Raghunathan-
Comp App (AT) (CH) Products India Ltd. R2
(Ins) No. 322/2023 Vs Mr. ML Ganesh RS
For Stay J Karthiga, RP of
IA No. 983/2023 Capricorn Food
For Direction Products India Ltd. &
IA No. 990/2023, 1138 12 Ors.
& 1140/2024
Interim Injunction WITH
IA No. 1137/2024
17. Comp App (AT) (CH) Maa Kudargarhi Steels Mr. SR Raghunathan Mr.T Ravichandran

(Ins) No. 330/2023
To dispense with
IA No. 1001/2023
For Stay

IA No. 1002/2023

Pvt. Ltd. & BM Foods
Vs

J Karthiga, RP of
Capricorn Food
Products India Ltd.

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
18. | Comp App (AT) (CH) Kunaparaju Sudharshan Mr. Yogesh Jagia Mr. T Vijayakumar
(Ins) No. 399/2023 Varma, Suspended Board Reddy- R1
For Stay of Director of Bharat
IA No.1228/2023 Waterfront Pvt. Ltd.
Vs
IL & FS Financial Services
Ltd. & Anr.
19. | Comp App (AT) (CH) Sri Ravichandra Textiles Mr.V Raghunath Mr.M Muthuperiasamy

(Ins) No. 323/2024
For Exemption

IA No. 855/2024
For Stay

IA No. 856/2024

Pvt Ltd

Vs

Union Bank of India Asset
Recovery Branch & Anr.

(Vakalat not filed)

R1

For Hearing

(Ins) No. 178/2023
For Stay

IA No. 577/2023
For Direction

IA No. 1275/2024

Vs
S. Dhanapal, Liquidator of
Servalakshmi Paper
Limited & 4 Ors.

WITH

S.No. | Case No. Name of the Parties Counsel for Counsel for
Appellants Respondents
20. | Comp App (AT) (CH) Y Shivaram Prasad Mr. Pranav V Shankar | Mr. AM Ilango- R1

Mr. B Dhanaraj-R2
Ms. Abitha Banu-R5




21. | Comp App (AT) (CH) Indian Overseas Bank Mr. ML Ganesh Mr. AM Ilango- R1
(Ins) No. 180/2023 Vs Mr. B Dhanaraj-R2
For Stay S. Dhanapal Liquidator of
IA No. 579/2023 Servalakshmi Paper Ltd.
& Anr.
WITH
22. | Comp App (AT) (CH) VMS Industries Limited Mr. Nakul Mohta Mr. AM Ilango -R1
(Ins) No. 186/2023 Vs Mr. B Dhanaraj-R4
For Exemption S Dhanapal, Liquidator of
IA No. 598 & 599/2023 Servalakshmi Paper Ltd.
For Stay & 3 Ors
IA No. 597/2023
23. | Comp App (AT) (CH) Sathya Moorthy Sai Mr. Chandramouli Ms. Anusha Peri R1
(Ins) No. 134/2023 Prasad, Suspended Prabhakar Ms. Elamathi- R2
For Directions Director of Ozone Projects Ms. Revathi
IA No. 448/2023, 161, Pvt. Ltd. Manivannan- R3
999 & 1134/2024 Vs
For Exemption Shapoorji Pallonji and
IA No. 450/2023 Company Pvt. Ltd. & 3
Ors.
WITH
24. | Comp App (AT) (CH) Kunnel Engineers & Mr. Jerin Asher Sojan Mr. SK Harinarayanan
(Ins) No. 197/2023 Contractors Pvt. Ltd.
Vs
Ozone Projects Pvt. Ltd
25. | Comp App (AT) (CH) Regional Provident Fund Mr. K. Ramu & R. Mr. Bijoy P Pulipra R1
(Ins) No. 279/2021 Commissioner Vishnu Mr. Pradeep Joy- R2
To Dispense with Vs
IA No. 601/2021 Bijoy Prabhakaran
For Stay Pulipra RP & Anr
IA No. 603/2021
26. | Comp App (AT) (CH) Samrat Khanna Mr. K. Gaurav Kumar, | Mr. Y Suryanarayana
(Ins) No. 137/2022 Vs CS
LEPL Projects Limited
WITH
27. | Comp App (AT) (CH) Balaji Durairaj Mr. K. Gaurav Kumar, | Mr.Y Suryanarayana
(Ins) No. 138/2022 Vs CS
LEPL Projects Limited
28. | Comp App (AT) (CH) The Regional Provident Mr. K Panneer Selvam
(Ins) No.179/2022 Fund Commissioner
Vs
Arunava Sikdar, RP of
The National Sewing
Thread Company Ltd. & 3
Ors.
WITH
29. | Comp App (AT) (CH) M. Vigneshwaran Mr. K Panneer Selvam | Mr. Karan Valecha R1
(Ins) No. 229/2022 The Regional Provident Mr. KK Vigneshwar R2,
For Stay Fund Commissioner- R3
IA No.490/2022 II/0IC, EPFO
Vs
Arunava Sikdar, RP of
The National Sewing
Thread Company Ltd. & 3
Ors.
30. | Comp App (AT) (CH) GKC Projects Ltd Mr. MV Swaroop Mr. B Vijay

(Ins) No. 420/2022
For Stay
IA No0.1030/2022

Vs
State Tax Officer,
Pudukottai




INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

ISk

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following
particulars: - (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person
In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should
be switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and
Mic should be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.
Detailed instructions for joining video conferencing are made available at:
https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%20joining%20Video%20Conferencing.pdf
The appearance slips may be sent at: vcnclatchennai5@gmail.com
Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:
VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan
(044-28880500), or through email on e-mail I1D: vcnclatchennai5@gmail.com
Copy to: By the order of Hon’ble Member (Judicial)

Chennai Bench

1. Notice Board
2. Website: www.nclat.nic.in


https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%20joining%20Video%20Conferencing.pdf
mailto:vcnclatchennai5@gmail.com
mailto:vcnclatchennai5@gmail.com
http://www.nclat.nic.in/

